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EfJm.faadoD of CoDtraeton in Coal 
Trail_port 

1654- SHRI K.AMLA MISHRA 
MADHUKAR: Will the Minister of 
ENERGY, IRRIGATION AND COAL 
be pleased to state: 

(a) whether any progress has been mad 
till the end of February, 1980 to elimi .. 
nate contractors in coal transport and 
other departments and if so, details thereof 
including the names of coal mines where 
coal transport is still in tlie hands of pri. 
vate contractor'S; 

(b) what is the number of workers 
engaged by private contractors in various 
coal mines at present under various coal 
companics-company-wise figure; 

(c) what is the amount paid to the 
contractors by various companies EeL, 
CCL, WCL, BCCL, and other in J976, 
1917 and 1978, 1979 and the end of 
February, IgBO company-wise figures; 

(d) what steps have been taken so far 
to abolish contract system in permanent 
nature of jobs I ike coal transport etc. and 
details thereof; and 

(e) what are their effects? 

THE MINISTER OF ENERGY, IRRI· 
GATION AND COAL (SHRI A.B.A 
GHANI KHAN CHAUDHURI) : (a) 
and (b). Information is being collected 
and will be laid on the Table of the 
House. 

(c) The amount paid to contractors 
by the coal companies is as under:-

ECL 

BCCL 
CCL 
WCL 

• 
• 

(Rs. in crores) 

1976-77 1977-78, 

7.97 

10.11 
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Information for 1978-79 and upto 
;Pebruary I g80 is being collected and will 
be laid on the Table of the House. 

(d) and (e). It has been decided to 
.·departmentalise transportation of coal-
coke and sand in a phased manner. SOllIe 
trucks have already been purchased and 

. further trucks are being purchased. 

Absorption of Surplus Workers of 
Jam_ad Kbas Colliery 

1655. SHRI NARAYAN CHOUBEY: 
'Will th.e Minister of ENERGY, IRRI-

GATION AND COAL be pleased to 
state: 

(a) whetht"x all surplus men of the New 
Jamehari Khas Colliery which ha~ been 

.. closeddown,hasbr.en abiorbedin Nlmcha 
Incline (Ghusick) scheme a~ured as 
earlier; 

(b) if not, reasons thereof; 

(c) how many work~rs of New Jame-
hari Khas Colliery have been absorbed 
in Nimch.a Incline, Jay Kanagar Colliery 
and other Inines in the same area and 
details thereof; 

(d) wh~thf'r tllf'~l' workmen have facf'd 
_ any obstruction while they reported for 
duty at Jay Kanagar Colliery; 

( e) if so, details t hereof; 

• 
(f) have workers of ~JKC collif"ry 

been aUow('d to join their duti('s in other 
mines including Jay Kanagar mine, ifso, 

: from when; and 

(g) w:lcther there has been any discu')-
sion and agre<'ment with th(' (.'ollit'ry 
Mazdoor Sabha regarding surplus men of 
NjKC, if so, dptails? 

THE M[NISTER OF E:\TERGY, 
IRRIGATION AND COAL (SHRI A.B.A. 
GHANI KHAN CHAUDHURI): (a) 
to (g). InforIDa.tion is being collected 
and will be laid on the Table of the Hou!!e. 

Scarcity 01 Coal ill Orl •• a 

1656. SHRI CHINTAMANI JENA : 
Will the Mmister of ENERGY AND 
IRRIGATION AND COAL be pleased 

c to state are the Government of India 

aWare that in Orissa the stock of coal has 
been SCarce and the prices have gone 
high j ifao, the action taken by the Union 
Government to check the price rise and 
adequate regular su,RPly ? 

THE MINISTER OF ENERGY 
AND IRRIGATION AND COAL (SHRI 
A.B.A. GHANI KHAN CHAUDHURI) , 
There has been some shortfall in the 
supply of coal to Orissa due to shortfall 
in production of certain catcgorit"S of coal 
and inadequate availability of rail wagons 
to transport coal and coke. The price of 
coal at the consumer end has risen as 
coal is being tl'aIlsportf"d by road by th~ 
consumers to meet their demand. A 
Cabinet Committee on Industrial I n-
fra9tructure is regularly monitoring coal 
production and movement. With 
improvement in the wagon availability 
for coal, it is expected that coal prices will 
come down. 

BbimkuDd hydel project 

1657. SHRI CHINTAMANI JENA: 
Will the- Minister (Jf ENERGY AND 
IRRIGATION AND COAL be 
pleased to stah' : 

(a) wh~ther it i~ a fact that Bhimkund 
Hyde! project has highe~t gCllLrating 
potentialitJes of power in the country; 
and 

(b) whether in view of the power 
&hortage in the country th(' Governmt'n t 
of India propose to take up Bhimkund 
Hydel Project in Orissa under Central 
sector ? 

THE MINISTER OF ENERGY 
AND IRRIGATION AND COAL 
(SHRI A.B.A. GHANI KHAN 
CHAUDHURY) (a): and (b). Bhilukund 
Multi-purpo~e Project as propo~ecl by 
Orissa GOV('rrlm 'nt will havt' an overall 
generatjn~ capacity of 393 MW (3X I1 5 
MW+:3X ,6 MW) in Stage I and 115 
MW in Stage II. It is one of tht' major 
projeCts proposed in the EastC'rn Region. 
I t is estimated to afford a firm annual 
("nergy gf"neration of 1358 Gwh ([ 55 
MW continuoUS) and secondary energy 
generation to the exten t of 4~2 Gwh in 
50 % dependable year. The Project has not 
yet 0 been clear(~d tec~no-('con?mica~ly. 
The question of executIon of thIS pn~ect 
in the Central Sector will be' considered 
at the appropriate stage in consultation 
with the State Government. 




